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regular departmental action i8 being 
recommended to be taken against the 
Government servants. The remain-
ing two cases are pending in legal 
scrutiny and appropriate action will be 
recommended in the light of the legal 
opinion. 

Martiei' 01 SoIleJtor Geaeral 

f Sbri Yubpal .SIaP: 
Shri Bam_war TaIltla: 1 Shri Bari Villm. IWaath: 

, Shri BIIIwD CIwuI 
\ KacllhavalJa: 

I. Sbrlmati Sayltrl :NipDl: 

Will the Minister of BODle Allain 
be pleased to state: 

(a) whether the investigation of the 
murder of the Solicitor General has 
been completed; and 

(b) if so, the result thereof? 

The MiDlster 01 Bome AIfaln <Sbri 
NanD): <a) and (b). The investi-
gation has not been completed yet. 

TralniDr of Primary Teachers In 0 .... 

lon. ShrI ... Ch4Ddra MalUck: 
Will the Minister ot BdaeaUon be 
pleased to state: 

(a) whether any grant or loan has 
been given by the Centre to the Gov-
ernment of Orissa to improve and 
expand the training facilities for Pri-
mary Teachers during the Third Five 
Year Plan; 

(b) if ,p. the total amount so far 
given; and 

(c) the expenditure to be incurred 
by the Government of Orissa in this 
connection? 

The Depab' JllDlster In tbe MinIs-
try'of EdllCdion (Shri BUkt It ........ ): 
<a) Yes. Sir. 

(b) The State Government has 
reported utilisation of a grant of ~. 
3o.s0 lakhs in the first three years of 
the Plan. 

(c) This scheme qualifies for 100 
per cent Central grant according to 
the agreed pattern of assistance. 
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National LoaD ScholanId}lll 
SchelDe 

ltH. Shrbaati LUIIII BaI: Will 
the Minister of Educatlon be pleased 
to state: 

(a) the State-wise allocation of 
grant under the post-matric natioDal 
loan scholarships scheme during 1983-
64; and 

(b) the percentage of the number of 
such scholarships in each State to its 
population? 

The MInIster 01 Edacatioa (Shri 
M. C. Charla): (a) and (b). Two 
statements are laid on the Table of 
the House. [Pl4ced in Lib"41'1/. See 
No. LT-3216184]. 

Mellleal Treatment of Displaced .Il1'I0III 
10t5. Shd .... CIuuulI'a Mallick: 

Will the Minister of RebaltUitatloll be 
pleased to state: 

(a) whether any amount of grant 
hat been given or is propOleCi ,to be 
given to the Government of Orissa 

. for medical. treatment of displaced 
perilons in the State during the cur-
rent financial year; and 

(b) if so, the det.U. thereof? 




